
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 629 OF 2024 

 

IN THE MATTER OF: 

 

RWA SECTOR 30 THROUGH PRESIDENT OF RWA MRPARMOD KUMAR VERMA 

VS PRINCIPAL AND MANAGEMENT OF DELHI PUBLIC SCHOOLSECTOR 30, 

NOIDA  

AMENDED MEMO OF PARTIES (As Per ORDER DATED 29.05.2024) 

RWA SECTOR 30 THROUGH PRESIDENT OF RWA MRPARMOD KUMAR VERMA 

VS PRINCIPAL AND MANAGEMENT OF DELHI PUBLIC SCHOOLSECTOR 30, 

NOIDA  

 

VERSUS 

1. Member Secretary, Uttar Pradesh Pollution Control Board 

Building.No. TC-12V. Vibhuti Khand,  

Gomti Nagar. Lucknow-226 010.  

Phone : +91-522-2720831, 2720681 

Email: ms@uppcb.in                                                          ……(RESPONDENT NO.1) 

2. CEO, NOIDA 

Administrative Complex, B Block,  

D Block, Sector 6, Noida,  

Uttar Pradesh 201301 

Phone No: 0120 242 5025 

Email: Noida@noidaauthorityonline.com                         ……(RESPONDENT NO.2) 

3. District Magistrate, Gautam Buddha Nagar. 

290, Tulsi Marg, G Block, Pocket G, Sector 27, 

 Noida, Uttar Pradesh 201301 

 Phone: 0120 255 2552.   

 Email: dmgbn@nic.in                                                       ……(RESPONDENT NO.3) 

4.  Delhi Public School 

Through its Administrator, Sector 30, NOIDA 

 Uttar Pradesh- 201302 

 Email: dpsnoida30@gmail.com                                      ……(RESPONDENT NO.4) 
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